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Will the Minister of LAW AND JUSTICE be pleased to state:

(a) whether the Government proposes to bring forward a comprehensive legislation regarding child adoption; 

(b) if so, the details thereof; 

(c) whether Law Commission of India in its 53rd Report has underlined the need for regulation of inter-country child adoption; and 

(d) if so, the steps taken or being taken by the Government in this regard?

Answer

MINISTER OF THE STATE IN THE MINISTRY OF LAW AND JUSTICE (DR. M. VEERAPPA MOILY) 

(a) to (d): The information is being collected and will be laid on the Table of the House. 
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